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Capital ment) Bill. 1993 

leave to introduce a Bill to provide for credit 
card facilities to farmers in order to provide 
loans to them through banks and for matters 
connected therewith. 

The question was put and 
the motion was adopted. 

SHRI SUSHIL KUMAR SAMBHAJIRAO 
SHINDE: Madam, I introduce the Bill. 

THE OIL SEEDS AND EDIBLE OIL 
(PROMOTION   OF   PRODUCTION) 

BILL,1993 

The question was put and 
the motion was adopted. 

 

THE CONSTITUTION  (AMENDMENT) 
BILL. 1993, (TO AMEND ARTICLE 

156) 

The question was put 
and the motion was 
adopted. 

 
The question was put and 
the motion was adopted. 

THE MARGINAL FARMERS AND 

AGRICULTURAL     WORKERS 
WELFARE  

FUND BILL, 1993 

The question was put and the 

motion was adopted. 

THE AGRICULTURAL PRODUCE 
PRICE FIXATION BOARD BILL, 

1993 

 

THE CONSTITUTION 
(AMENDMENT) BILL. 

1993/INSERTION OF NEW 

ARTICLE 30A) 

The question was put and 

the morion was adopted. 

THE CONSTITUTION 
(AMENDMENT) 

BILL, 1993/INSERTION OF NEW 
ARTICLE 16A) 

The question war put 
and the motion was 
adopted. 

 

 

 

 

 

 

 

 

 

 


